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Caprolactum plant in Kerala

3106. SHRI N. E. BALARAM: Will
the PRIME MINISTER be pleased to
siate;

(a) whether it is a fact that 50,000
tonne capacity Caprolactum plant of the
Fertilizer and Chemicals Travancore Li-
mited in Kerala is threatened with closure
as its product stocks are accumulating
following the recent customs duty con-
cession;

(b) if so, the details thereof;
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(c) what is the reasons for reducing

customs duty on imported Caprolactum;
and

(d) whay steps are proposed to be taken
to save tw)y Caprolactum plants of the
FACT. and Gujarat State Fertilzer
Corporation (GSFC)?

THE MIJINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FER-
TILIZER® (SHR! CHINTA MOHAN):
(a) and (t) M/s. Fertilizers and Chemi-
cals Travarcore Ltd. has a Caprolactum
Plant at 7!dyogamandal, Kerela, with an
installed c1pacity of 50,000 TPA. Late-
ly, FACT has beey facing difficulty in
marketing its Caprolactum in view of
the reductitin in import duty on imported
Caprolactura. As on 30-7-92, the company
has an; uns»ld stock of 5773 MT of Cap-
rolactam. The company has no intention
of curtailitg ¢he production or closing
down the plant,

(c) and {d) The import duty on Cap-
rolactum vras reduced from 80 per cent
to 50 per :ent in the Budget for 1992-93
in order t> ensure supplies of both im-
ported and domestic Caprolactum to in-
dustries at reasonable prices. FACT has
represented to the Government for re-
viewing thi: customs duty leviable on ‘m-
ported Cagrolactum and for reduction in
the price of raw materials
manufactw ing Caprolactum.
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